| TEM NO. 114 COURT NO. 6 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO 6200 CF 2004

LI FE | NSURNACE CORPORATI ON OF | NDI A Appel | ant (s)

VERSUS

R DHANDAPANI Respondent ( s)

(Wth prayer for interimrelief and office report)

Date: 09/11/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE R V. RAVEENDRAN
For Appellant(s) M. G L. Sanghi, Sr.Adv.

M. A. Ranganadhan, Adv.
M. Buddy A. Ranganadhan, Adv.

M. A V. Rangam Adv.

For Respondent(s) M. S. Quru Krishna Kumar, Adv.
Ms. Srikala G K., Adv.

M. S.R Setia, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

M. G L. Sanghi, |earned senior counsel appearing for



the appellant started his arguments at 3.50 PM and was on his

| egs when the Court rose for the day.

The matter remai ned part-heard.

(Neena Ver ma)
arwal )

Court Master

Court Master
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